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[See Rule !!] 
 

Application for Enrolment as Tax Return Preparer under 
 Goods and Services Tax Act, <<20!>> 
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10. Verification and Declaration 

I/We ________________________________________ hereby solemnly affirm and declare that the information given hereinabove is true and correct to the best of 

my/our knowledge and belief and nothing has been concealed there form.. 

                                                                                      Signature of Authorized Signatory (Tax Return Preparer)    E-Sign/ DSC 

Full Name (first name, middle, last name)   

Place  

Date 


